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MlL·., 'l)JPUTY ·.sPJ'..AXBR: I' am 
not allo1riDl you, Sir. No. 

THE MINISTER .OF STATE IN 
THE MINISTRY . or DEFJJlNCE 
(SERI C. P. N. SINGH): rose. 

(Znterruption.s) •• 

tM!R. DEPUTY.SPEAKER: I am 
not permitting anybody. I am not 
permitting you. Whatever he says 
will not go on record. Whatever bon. 
friend~ say will not go on record. .1 
am not permitting you. I have sa~d 
I am not (Interrwptions)·· 

MR. D,EP'UTY-SPEAKER: Please 
sit down. (InteTrU.ptions)·· I have 
said I am not allowing. 

13.28 bra. 
STATEMENT RE. GRANT OF PRO-

DUCTIVITY UNKED BONUS TO 
THE WORKERS OF DEFENCE 
PROD·UCTION ESTABLISHMENTS 
THE MINISTER OF STATE IN 

THE tMmISTRY OF DEFENCE 
(SHRI C. P. N. SINGH): Mr. ,Speaker 
Sir. 

The Government have accepted the 
scheme tOr grant of Productivity 
L.inked Bonus to the workers of De-
fenCe Production Establishments 
which would be applicable to the 
productivity ot the Financial Year 
1979-80 and for which the first pay-
mellt would be made by October 1980. 
As a token of appreciation ot the 
employees' representatives accepting 
the scheme for payment of bonus 
linked with productivitY4 .it has also 
been decided to make an ad-hoc pay-
m~nt equal to fifteen days' wages 
during the current ft!lancial year. 
Formal orders have been issued. 

Proposals for grant of bonus to 
other cate,ories of civilian. worker. In 
Defence Establishments are separately 
unde.- consideration. 

SHRI NIBEN' GHOSH (Dum Dum): 

··Not recorded. 

t have to move a motion .,aJnt ' thi 
Deputy' Speaker. That · is ' the . positioa:. 
to which you are driYbl. ua. . . 

MR. DEPUTY SPEAKBR: ~ ···NoW 
Bills .~ be introduced. Mr. 'Shi~ 
Shankar. 

(Interruptions) •• 
tMB". DEPUTY ..sPEAKER: I am 

not permitting anybody to interveae, 
in the conduct ot the business. Let 
all these things not go on record. Do, 
not n9te it. Mr. Shiv Shankar. Only 
iMr. Shiv Shankar's introduction will 
gO on record. 

( Interruptions) • • 

COMPANY SEC.RETARIES BIlL· 
1S.30 hrS. 

THE MINISTER OF LA W, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKAR): Sir •. I . 
beg to move for leaVe' to introduce a 
Bill to make provision for the regu-
lation and development of the pro-
fession of Company Secretaries. 

IMR. DEPUTY -SPEAKER: The 
questiOn is: 

"That leaVe be granted to intro-
dUCe a Bill to make provision for 
the regulation and development of 
the profession ot Company Secre-
taries." 

The motion was adopted. 
SHRI P. SHIV SHANKAR: I intro-

duce the Bill. 
MR. DEPUT.Y-.sPEAKER: Now 

IMr. Shankaranand. 
(Interruptions) •• 

MR. DEPUTY -SPF..AKER: ~ 
will not go On record. Anybody'. 
spea'lting other than on the business 
will not go on record. 

(Interruptions) • • 

··Not recorded. 
*Published in the G~te of India 

Extraordinary Part II aeetlon 2. datecl 
28-3-1980. 


